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THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) and (b). No
order, as such was issued by the
Reilway Board to pay Travelling
Allowance alongwith the  salary
of railway staff. However, the
Board had issued instructions in
18961 to the various Railways that
arrangements should be made on
each Railway for paying the Travell-
ing Allowance for g month by the
eng of the second following meonth
at the latest. Despite these instruc-
tions it was noted that complaints
about the delay in payment of Tra-
velling Allowance were persisting
and the Board after considering
various alternative methods to be
adopted for prompt payment of Tra-
velling Allowance, suggesied to the
Railways t9 consider jaclusion of
Travelling Allowance/Daily Allow-
not receiving their Travelling Allow-
ance in the regular monthly -bills for
salary and allowances of second fol-
lowing month which wotllg abviate
multiple visits of pay clerks aad
minimigse the ¢hances of employees
not receiving their Travelling Allow-
ance due to their not being available
when pay clerks come to make pay-
ments of Travelling Allowance at
the outstations. The discretion to
adopt the suggested procedure was,
however, left with the General Ma-
nagers, Generally, the suggestion
made by the Board for payment of
Travelling Allowance alongwith the
salary of the second following month
kags been adopted by most of the
Railways including Seuth Eastern
Raillway. On Eastern Railway,
however, this procedure has been
aedopted only for some of the staff.
The remaining staff continue to get
the payment of Travelling Allowance
in the following month and not along-
with the salary/wages of the second
Yollowing month.

{c) Eastern Railway who have not
adopted the piocedure fylly have
ensured that with the existing ma-
chinery they are able to make pay-
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ment of Travelling Allowance more
promptly, with greater measure of
satisfaction to the gstaff,

Seniority of Train Examiners on
Zonal Basis

7753. SHRI SURAJ BHAN: Will
the Minister ¢! RAILWAYS be plea-

red to state.

(a) whethcr it is a fact that in
some Zonal Railways, the senigrity
¢f train examiners for promotion to
grade Rs. 550-—750 (RS) is fixed on
Zonal basis and in some on Divisional
seniority basis; gnd

(b) the names of the railways con
which the seniority is fixed on Divi-
sional seniority basis;

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS AND
IN THY DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and {b), Information
is peing collected and will be laid on
the Table of the Sabha.
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